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ment for inter ·State movement of levy free 
ric on State Government account. 

(c) and (d) Central Government ha e 
received reque t from time to time from the 
Government of Kerala to allow them to pur-. 
chase 30,000 to one lakh tonne of levy free 
rice fr~m the surplus States. Taking into 
account a ailability in the urplus States, 
Kerala Government were allowed to purchase 
during 1982-83 Kharif marketing season, 
75,000 tonnes of rice in an, 15,000 tonnes 
from Punjab/Haryana, and 60,000 tonnes 
from Andhra Prade h. 

Increa e In Pure Gbee Prices 

*179. SHRI MOHANLAL PATEL: 
SHRI CHI TAMANI JENA : 

Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether it is a fact that pure ghee 
prices are hooting up day by day not only 
in private ector but in public sector also; 

(b) if so, the reasons for the increase 
in pure ghee prices throughout the country; 
and 

(c) the tep being taken to check it? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOOENDRA MAKWANA): (a) There 
has been ome increa e in the prices of Desi 
Ghee both in private and public sectors. 

(b) The production and marketing of 
Desi Gbee is largely in the hands of private-
sector Desi ghee j al 0 not subject to any 
price control. Increa e in prices of de j gbee 
appears to have been influenced by the be-
haviour of the price of edible oil , feed, 
fodder and milk and price of other essen-
tial commodities. 

(c) Government has consistently under-
taken a number of programmes in the 
Central ector and State Plan ' for develop-
ment of livestock and dairies for increasing 
production of milk and to maintain the 
price of milk and milk products at reaso-
nable levels keeping the interest of produ-
cer and con umer in view. 
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Bomb Scare in Nehru Stadium 

*181. SHRI SATYASADHAN CHAKRA-
BORTY : Will the Mini ter of SPORTS be 
plea edto tate: 

(a) whether the attention of Govern-
ment has been drawn to the new item 
regarding a bomb scare at the lawahar La} 
Nehru Stadium recently; 

(b) if 0, whether in view of re ent up-
urge in extremist acti itie in and around 

the capital, adequate ecurity arrangements 
have been en ured to prote t the life of 
persons using it and assest of the aid 
stadium; 

(c) whether Government are thinking 
to create a pecial Security force for the 
protection of the stadium and it u er 

(d) if 0, details thereof; and 

(e) if not, how the people u ing the ta. 
dium and the stadium it elf are being kept 
out of bound of such extremist element ? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS 
AND HOUSING (SHRI BUTA SlNGH) : 
(a) to (e) Attention of Government has been 
drawn to the news item regarding a bomb 
scare at the Jawaharlal Nehru Stadium New 
Delhi on the 24th October, 1983. The bomb 
scare proved to be a hoax. 

The watch and ward functions in the 
Jawarharlal Nehru Stadium and in the other 
Asiad stadia are being di charged by private 

agencies. The security arrangements at the 
A iad Stadia, in general, and tho e at the 
Jawaharlal ehru Stadium, in particular; 
were reviewed at a meeting held on 28th 
October, 1983 which was attended among 
others by the Delhi Police authorities. At 
this meeting, certain additional measures 
aimed at tightening ecurity arrangement 
were decided upon. So far, the security 
arrangement at the variou Asiad stadia 
have proved sati factory. There is no pro-
posal at pre ent to create a pecial security 
force for the protection of the stadia and 
their users. 

Strike In Easiern Zone of F.e.I. 
On Deputationists And Grant of 

Interim-Relief 

1851. SHRI RAMJIBHAI MAYANI: 
Will the Mini ter of OOD A D CIVIL 
SUPPLIES be pleased to state : 

(a) whether Government have been in-
formed about the strike by EC.l. mployees 
Union in ast Zone on 4 October, 1983 

pposing the propo a l to absorb 4000 depu-
tationists of State Government 0f West 
Bengal in F. C. T. ; 

(b) if 0, the action taken by Govern-
ment again t . .1. auth ritie for conside-
ring absorpti n of deputationist ; 

(c) whether a ca e in thi matter is 
pending before the Supreme Court involving 
a 11 concerned a party' 

(d) whether it i al 0 a fact that the 
deputati ni ts of West Bangal in F.C.I. have 
been gi en interim-relief and other monetary 
benefit for which recovery is being made 
from the Government of West Bengal; 
and 

(e) if so, whether can ent of State 
Government ha been taken for uch p'ay-
ments and if not, the action being taken 
to withdraw thi benefit? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
MINISTRY OF ' OOD AND IYIL 
SUPPLI S (DR. M.S. SANJEEVI RAO ) : 
(a) and (b) It is true that some of the 
Union of the Food Corporation of India 
ha e expressed themselves against absorp-
tion of deputationists of State Government 
of West Bengal in .. J. However, th 
question of ab orption of deputationi ts ise 
being considered on merits. 




